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OFFICE ORDER

Upon consideration of request,'Sh Anand Narkar, Assistant Examiner of Trade Marks, GI &
CR, presently posted at TMR Kolkata is hereby transferred to Trade Marks Registry, Mumbai
with immediate effect. He shall report to Head of office, Trade Marks Registry, Mumbai and
shall carry out the work assigned by the office. This transfer is on his own request.

This issues with approval of the competent authority.

B L

(S.K Pandey)

Sr. Joint Registrar of TM, GI & CR
Head of Administration & Establishment
O/o CGPDTM

To,

Sh. Anand Narkar

Assistant Examiner of Trade Marks Geographical indications and Copyright
Trade Marks Registry, Kolkata

Copy to: _ _ : :

1. The Head of Office, Trade Marks Registry, Delhi, Mumbai, Kolkata,
Chennai & Ahmedabad, RGNIIPM, Nagpur

2. The Head of Office, Geographical Indication Registry, Chennai

4. Office Copy

5. Guard File

6. Hindi-Anubhag

7. Personal File

8. Pay & Accounts office, Mumbai




